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Twelfth Report of the Business Advisory Committee

Twelfth Meeting of Business Advisory Committee held on Monday g™
April 2007 at 10.30 A M.

1 Obituary References: The Committee has decided to pay homage to
the following and which should be made on 11™ April 2007:-
‘1. Sh. Ram Prakash Gupta, Ex-Member, Delhi Metropolitan Council .
"2. Sh. Markandey Singh, Ex-Lt. Governor, Delhi

II Government Business: The Committee was apprised that no notices
for government bill has been received by the secretariat till date ie
04.4.2007.

The Cabinet has proposed that the Budget be presented on
Monday the 16™ April 2007 and taken up for voting on the 19™ April
2007. The Committee agreed to the proposal. |

Moreover, one Bill i.e. ‘The Delhi Fire Service Bill, 2001 has been
returned by the Hon'ble President for reconsideration by the Assembly.
Under Section 25 of 'The Government of the National Capital Territory
of Delhi Act, 1991, a Bill which has been so returned shall be
reconsidered by the Assembly within six months from the date of receipt
of the message of the Lieutenant Governor i.e. 15™ March 2007. The
Government's response is still awaited.

IIT Other Business: The Committee was apprised that no fresh Notices
for Short duration discussion had been received till date i.e 04.4.2007.

IV Reports of the Committee:
The following Reports shall be presented during the Session:-
1. Twelfth Report of Business Advisory Committee
- 2. Ninth Report of Private Members Bills and Resolutions Committee

The Committee authorized Shri Ramakant Goswami and in his absence,
Shri S.P. Ratawal to present the report to the Houge on the 11" Apnl,
2007. '

A
9™ April, 2007 Ch. frem Singh
Delhi Chairman and Speaker
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